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ORDERS OF THE TRIBUNAt 
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officer(Language) has ever been terminat€d.Laearned 

ssc wants four weeks tire C 	 the aove 

information and Li e meirO.In vicht iis the 

matter is 	rele,-ised from part heard. This may oe 

listed under ORDERS on 21. 9, 2001. x 	oh this orde.t 

to both sides. 

	

- 	 Member (judicial) 
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